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assets a n d  in s titu tio n s  in  a reas  w h ere  se ttle -
m e n t o f  d isp laced  persons fro m  fo rm er 
E a s t P a k is ta n  is over, h a s  b e e n  ta k e n  u p  
w ith  th e  G o v ern m en ts o f O rissa  a n d  
M a d h y a  P ra d e sh  a n d  th e y  h av e  ag re e d  in 
p rin c ip le  to  ta k e  over these  assets a n d  in s ti-
tu tio n s  fo r fu tu re  m a in te n a n c e . T h e  de-
ta ile d  te rm s a n d  con d itio n s fo r th e  tra n fe r  
o f  these  asse ts /in s titu tio n s a re  b e in g  nego-
t ia te d  b e tw een  th e  S ta te  G o v ern m en ts 
a n d  th e  G o v ern m en t o f I n d ia  a n d  a c tu a l 
tran sfe r w ill b e  effec ted  a fte r  these  te rm s 
a n d  con d itio n s h a v e  b een  se ttled .

Proposal to expand drug Industry

*346. S H R I A M A R  R O Y P R A D H A N : 
W ill the  M in is te r o f  P E T R O L E U M , 
C H E M IC A L S  A N D  F E R T IL IZ E R S  be 
p leased  to  sta te :

(a) w hether i t  is a  fact th a t G overn-
m e n t propose to ex pand  th e  d ru g  industry  
in  th e  coun try ;

(b) if  so, th e  deta ils  thereof; an d *
(c) if  no t, the  reasons therefor ?

T H E  M IN IS T E R  O F  P E T R O L E U M , 
C H E M IC A L S  A N D  F E R T IL IZ E R S  
(S H R I P. C . S E T H I)  : (a) to  (c). T h e  
P u b lic  Sector U ndertak ings a re  a lready  
m anufac tu rin g  a  w ide ran g e  o f  b u lk  
drugs an d  fo rm ulations an d  th ey  propose 
to  ex pand  th e ir  ac tiv ity  d u rin g  th e  Sixth 
F ive Y ear P lan . I t  is proposed  to increase 
th e  bu lk  d ru g  p rod u c tio n  in  P u b lic  Sector 
from  a b o u t Rs. 63 crores d u rin g  1980-81 
to  R s. 215 crores by  th e  end  o f  1984-85. 
S im ila rly , th e  p rodu c tio n  o f  fo rum lations 
is expected to  increase from  ab o u t Rs. 80 
crores d u rin g  1980-81 to  Rs. 330 crores 
by  1984-85. O n  the  basis o f the proposals 
m ade by  P u b lic  Sector U n d ertak in g s an d  
G overnm ent m anaged  C om panies, a  p ro -
vision o f  Rs. 144- 90 crores has been m ade 
for th e  S ix th  P la n . In  th e  P riva te  Sector, 
the  p roduction  o f  b u lk  d rugs is expected  
to  increase from  ab o u t Rs. 177 crores 
d u rin g  1980-81 to  R s. 450 crores b y  the 
en d  o f  1984-85 a n d  o f  form ulations from  
ab o u t 1120 crores d u rin g  1980-81 to  R». 
2120 crores b y  th e  end  o f  1984-85.

Telephone Service in Tripura

*347. S H R I  B A JU  B A N  R IY A N : 
W ill the  M inister o f  C O M M U N IC A -
T IO N S  be p leased  to  s ta te :

(a) w hether G overnm ent -are aw are 
thiTl the  telephones o f  T r ip u ra  care  no t 
w orking p ro p erly ;

(b) if  so, w hether the  o ld  m aterials 
w o u ld  be rep laced  fo r the  im provem ent 
o f  telephone services in  T r ip u ra ;  an d

(c) if  so, d e ta ils  o f  th e  steps taken  b y  
G overnm en t thereon  ?

T H E  M IN IS T E R  O F  C O M M U N IC A -
T IO N S  (S H R I C . M . S T E P H E N ): (a)
T h e  T elephone service in  T r ip u ra  S ta te  
is genera lly  satisfactory.

(b) Som e o f  the  m an u a l te lephone ex-
changes a re  p la n n e d  to  be rep laced  by 
au to m a tic  te lephone exchanges to  im prove 
the  function ing  o f  th e  telephone system .

(c) T h e  fo llow ing exchanges have been  
p rog ram m ed  for rep lacem en t d u rin g  the  
S ix th  F ive Y ear P la n :—«

(i) T h e  1800 lines m an u a l exchange 
a t  A gar ta la  w ill be rep laced  by  a  
2100 lines au to m atic  telephone ex-
change.

(ii) T h e  200 lines m an u a l te lep h o n e  
exchange a t R a d h a  K ishore P u r  
w ill be rep laced  by 200 lines a u to -
m atic  te lephone exchange ;

(iii)  T h e  100 lines m an u a l te lephone 
exchange a t  K a ila sah a r w ill be 
rep laced  by  a  100 lines au to m a tic  
exchange.

Free Trunk call from exchange 
offices under Bihar Circle

3201. S H R I  B H O G E N D R A  J H A : 
W ill the  M in ister o f  C O M M U N IC A -
T IO N S  be pleased  to s ta te :

(a) w h at is the to ta l n u m b er o f occasions 
w hen  free tru n k  calls have  been m ade a t  
specific exchange offices u n d e r B ih a r  
C ircle  d u rin g  th e  last one year an d  p a r t i-
cu la rly  a t  K a tih a r , D a rb h an g a  a n d  
M a d h u b an i E xchanges a n d  ac tio n  tak en  
thereon ;

(b) w hether any  such unau tho rised  
free ca ll a ttem p t w as cau g h t red -h a n d ed  
a t K a tih a r  o n  12 th  A pril, 1981; an d

(c) if  so, ac tio n  tak en  against the  
em ployees do ing  the  sam e ?

T H E  M IN IS T E R  O F  S T A T E  IN  
T H E  M IN IS T R Y  O F  C O M M U N IC A -
T IO N S  (S H R I K A R T IK  O R A O N ):
(a) Passing o f  free tru n k  calls is n o t p e r-
m issible u n d er the  R ules. T o  preven t 
passing o f such free calls observations 
a re  m ade. 34 cases o f  passing o f free 
tru n k  calls have been detected  d u rin g  d ie  
last one year in  B ihar. In  D arb h an g a  
5 cases w ere detected  an d  in  M a d h u b a n i 
a n d  K a tih a r  no  cases w ere d e tec ted .

(b) N o, Sir.

(c) Does n o t arise.




